AHMEDABAD BENCH
" AHMEDABAD

C.P. (1.B) No. 12/9/NCLT/AHM/2017

Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

Name of the Company: Thyssenkrupp Industries Solution (India) Pvt. Ltd.

V/s.
DCW Ltd. '

Section of the Companies Act:

Section 9 of the Insolvency and _Bankrupcy
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Learned Advocate Mr. Nandish Chudgar filed Vakalatnama for Corporate Debtor.

At request of both sides.

“List the matter on 08.05.2017 for hearing before admission.
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BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL |

Dated this the 4th d'ay of May, 2017.




